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C.A(CAA)No. 115/ALD/2017, CP No. 134/ALD/2017

Advocate, Shri Saurabh Kalia for the petitioner. Shri M.K.Bagri, OL for the Central
Govt. This Bench receive a communication dated 14.11.2017 from the Income Tax
Department (i.e. office of the Dy. Commissioner, Income Tax, Circle-1) in respect of
income tax particulars of the petitioner company.

A copy thereof be provided to the respondent as well as to the OL for its

comments.

The OL now submit its report dated 20.11.2017, which is now taken on record.
The case is fixed for argument.

The matter be listed on 19" December, 2017.
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